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Date 10.08.2026
NOTICE

Constitution: - Shri Sunil Kumar Singh, Hon'ble J.M. &
Shri Brajesh Kumar Singh, Hon’ble A.M.

Link of Video Conferencing of Bench from 17.08.2026 to 21.08.2026 at 10:30 A.M.
(Both Division and SMC Bench)

Court Meeting link for joining through Virtual mode | Meeting Number
Room (Cisco Webex Platform) (Cisco Webex)
No.
| Court \ https:/ /itatagra.my.webex.com /meet/agra.bench 2642 578 7570 i
Room 1

1. The counsels can join the Hybrid Court Room through the above mentioned
Video Conferencing links.

2. Link will be open at-

least 15 minutes before the commencement of the Bench
proceedings.

3. The links will remain active when the bench is sitting during Court hours of the
Tribunal.

4. The Counsels may see the Constitution of Benches. Friday Lists, etc. published
on ITAT website to ascertain the Court Room in which cases of partcular

Bench/Hon'ble Members combinations are fixed and accordingly, join through the
respective Court Room Link.

5. The Counsels/DR appearing before
mode shall follow the dress code, courtes
hearing, as far as possible.

the Hon'ble Court through video Conferencing
ies and protocols that are followed in physical

6. The Counsels/DR shall make sure that their internet Connection. Microphone
and Video Cameras are working. -

Y

7. Recording of the proceedings in Hybrid/ Virtual Hearing is Strictly prohibited.
8. .Paper Books, Synopsis, Written submissions etc., should be filed in the mode as
;ﬁ-;zcnbed in the existing ITAT Rules, even if Counsel/DR is appearing though Virtual
e.
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CAUSE L1sT 38'
OF
. DB BENCH FOR 17-AUGUST-2026 (MONDAY) T
ORE HON'BLE Sun; el
AND HON'BLE BRAJESH KLUI:JMAR SINGH, JUDICIAL MEMBER

AR SINGH, ACCOUNTANT MEMBER
IN COURT ROOM 1

el

_——————"’—l—-———-—“ﬂ
—’;'—-1 Appeal Number Assmt. Year
ImTA 345/AGR/2026 2012-2013
ITA 374/AGR/2026 2019-20
ITA 400/AGR/ 2026 2017-18
[TA 454/AGR/ 2026 2014-15
2018-19

ITA 510/AGR/2026

|
]
[TA 516/AGR/ 2026 2019-20

BEFORE HON'BLE SUNIL KUMAR SINGH, JUDICIAL MEMBER

AND HON'BLE BRAJESH KUMAR SINGH,

[A] MEENU BANSAL
AT M e
[A] DURGESH KUMAR OJHA

ACCOUNTANT MEMBER

IN COURT ROOM 1

- mm\"ﬂ&mm_n & PHYSICAL MODE
1 | ITAS16/AGR/2 i oies | ) name i
RI2025 | 201415 | [A] CHAUDHARY RATIRAM SINGH CHARITABLE TRUST, C/O SHRI DINESH SINGH
| 2 | ITA154/aGR/2026 | 201516 | [A] JOGENDER S|
NGH
3 | ITA 160/AGR/2026 2022-23 | [A] MANSI CHANDRA
4 | ITA381/AGR/2026 2017-18 | (D] POWER WORLD
S | ITA382/AGR/2026 2020-21 | [D] POWER WORLD —\
6 | ITA395/AGR/2026 2014-15 | [A] KOMAL PRASAD SAHU j
7 | ITA411/AGR/2026 2017-18 | [A] STATE BANK OF INDIA j
8 | ITA420/AGR/2026 2016-17 | [A] STATE BANK OF INDIA REGIONAL BUSINESS OFFICE R-5 SHIVPURI
9 | ITA432/AGR/2026 2017-18 | [A] STATE BANK OF INDIA
10 | ITA 421/AGR/2026 2017-18 | [D] M/S. R. P. INFRAVENTURE PRIVATE LIMITED
11 | ITA 470/AGR/2026 2016-17 ;E:I]V:!rsé ?Jc:aug‘é)m& PY HILTON HOTEL AR (1 or e o™
12 | ITA 506/AGR/2026 2014-15 | [A] SURENDRA SINGH
13 | ITAS512/AGR/2026 | 2015-2016 |[A] REETA BHASIN
14 | ITAS31/AGR/2026 | 2014-2015 |[A] ANAND KUMAR YADAV
1S | ITAS532/AGR/2026 | 2016-2017 |[A]ANAND KUMAR YADAV
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r CAUSE LIST OF SMC BENCH FOR 17-AUGUST-2026 (MONDAY)

HYBRID/VIRTUAL & PHYSICAL MODE
LA

Assessee Name

Remarks
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[A] SATISH CHANDRA HUF
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CAUSE LIST OF DB BENCH FOR 18-AUGUST-2026 (TUE DAY)

BEFORE HON'BLE SUNIL KUMAR SINGH, JUDICIAL MEMBER
AND HON'BLE BRAJESH KUMAR SINGH, ACCOUNTANT MEMBER

IN COURT ROOM 1

HYBRID/VIRTUAL & PHYSICAL MODE

n

Tcﬁ.

_)m

4

<

4

I
sd Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 168/AGR/2019 2015-16 [A] PAWAN AGARWAL ]
2 IT(SS)A 131/AGR/2023 2017-18 [A] MUSKAN SAMAJIK AVAM SHIKSHA PRASAR AVAM PRACHAR SAMITI
3 ITA 117/AGR/2022 2014-15 [A] MUSKAN SAMAJIK AVAM SHIKSHA PRASAR AVAM PRACHAR SAMITI
4 ITA 210/AGR/2024 2014-15 [A] MUSKAN SAMAJIK AVAM SHIKSHA PRASAR AVAM PRACHAR SAMITI
S ITA 211/AGR/2024 2015-16 [A] MUSKAN SAMAJIK AVAM SHIKSHA PRASAR EVAM PRACHAR SAMITI
6 ITA 212/AGR/2024 2016-17 [A] MUSKAN SAMAJIK AVAM SHIKSHA PRASAR AVAM PRACHAR SAMITI
7 ITA 213/AGR/2024 2017-18 [A] MUSKAN SAMAJIK AVAM SHIKSHA PRASAR AVAM PRACHAR SAMITI
8 ITA 158/AGR/2026 2015-16 [A] RAJ KUMARI SHARMA
9 ITA 172/AGR/2026 2013 [D] MH AFZAL
10 ITA 173/AGR/2026 2014-15 [D] MOHD. AFZAL
11 ITA 482/AGR/2026 2015-16 [D] MOHD AFZAL
NOT
12 ITA 236/AGR/2026 APPLICABLE [A] AGRA POSITIVE PUPIL WELFARE SOCIETY
13 ITA 326/AGR/2026 2016-17 [A] LATE BUSHRA GUPRA THROUGH LEGAL HEIR VIDYUT RAJ GUPTA-SON
14 ITA 455/AGR/2026 2017-2018 | [A] DAKSHINANCHAL VIDYUT VITRAN NIGAM LIMITED ﬁ
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CAUSE LIST OF SMC BENCH FOR 18-AUGUST-2026 (TUESDAY)
BEFORE HON'BLE SUNIL KUMAR SINGH, JUDICIAL MEMBER
AND HON'BLE BRAJESH KUMAR SINGH, ACCOUNTANT MEMBER
IN COURT ROOM 1 7
HYBRID/VIRTUAL & PHYSICAL MODE g
Sl | Appeal Number | Assmt. Year Assessoe Name Remarks
1 ITA 368/AGR/2026 2013-2014 | [A] MUKESH KUMAR SINGHAL
2 ITA 473/AGR/2026 2013-14 [A] RAJKUMAR VERMA
3 ITA 474/AGR/2026 2014-15 [A] RAJKUMAR VERMA
4 ITA 520/AGR/2026 2020-12 [A] ZEENAT PARWEEN ANSARI
5 ITA 523/AGR/2026 2024-25 {A] ARJUN GUPTA
6 ITA 524/AGR/2026 2018-19 | [A] ANOOP SINGH
7 ITA 528/AGR/2026 2016-17 [A] GHANSHYAM RATHORE HUF
I
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CAUSE LIST OF DB BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE'HON'BLE SUNIL KUMAR SINGH, JUDICIAL MEMBER
AND HON'BLE BRAJESH KUMAR SINGH, ACCOUNTANT MEMBER

IN COURT ROOM 1

HYBRID/VIRTUAL & PHYSICAL MODE

s Appeal Number Assmt. Year Assessee Name llmrks‘-
1 ITA 514/AGR/2025 2023-24 [A] CA DINESH SETHI ]
2 ITA 143/AGR/2026 2020-21 [A] GANGA SINGH CHAUHAN ]
3 ITA 144/AGR/2026 2021-22 [A] GANGA SINGH CHAUHAN
4 ITA 206/AGR/2026 2018-19 [A] FRIENDS CO-OPERATIVE HOUSING SOCIETY LIMITED ]
S ITA 207/AGR/2026 2019-20 [A] FRIENDS COOPERATIVE HOUSING SOCIETY LIMITED
6 ITA 208/AGR/2026 2020-21 [A] FRIENDS CO-OPERATIVE HOUSING SOCIETY LIMITED
7 ITA 309/AGR/2026 2018-19 [A] POOJA AGARWAL
8 ITA 402/AGR/2026 2022-23 [A] SHIVA TRADERS
9 ITA 409/AGR/2026 2017-18 [A] RAMAOUTAR
10 ITA 450/AGR/2026 2021-22 [A] ANKIT KHANDELWAL

INCOME TAX APPELLATE TRIBUNAL, AGRA
CAUSE LIST OF SMC BENCH FOR 19-AUGUST-2026 (WEDNESDAY) fgea Pasch; Ages

BEFORE HON'BLE SUNIL KUMAR SINGH, JUDICIAL MEMBER
AND HON'BLE BRAJESH KUMAR SINGH, ACCOUNTANT MEMBER

IN COURT ROOM 1
HYBRID/VIRTUAL & PHYSICAL MODE
S | Appeal Number | Assmt. Year Assessee Name Remarks e
1 €0 3/AGR/2026 2018-19 | [A] KRISHAN KUMAR NAGPAL
2 | ITA384/AGR/2026 2018-19 | [D] KRISHAN KUMAR NAGPAL
3 | ITA204/AGR/2026 2020-21 | [A] PT VASUDEV TIWARI EDUCATIONAL TRUST
4 | ITA205/AGR/2026 2021-22 | [A] PT VASUDEV TIWARI EDUCATIONAL TRUST
5 | ImA237/aGR/2026 202425 | [A] PARMINDER KAUR
6 | ITA295/AGR/2026 2018-19 | [A] MIZPEH CHRISTIAN SCHOOL SOCIETY
7 | mA413/AGR/2026 2019-20 | [A] MOHAMMAD RAHISH
8 | ITA423/AGR/2026 2015-16 | [A] ANURAG AGARWAL
9 | ITAS535/AGR/2026 2012-13 | [A] SHYAM RAJA
10 | ITAS37/AGR/2026 | 2017-2018 [[A] BHISHM PAL
11 | ITA538/AGR/2026 2013-14 | [A] PRATAP SINGH GAUR
12 | ITAS539/AGR/2026 2013-14 | [A] PRATAP SINGH GAUR




INCOME TAX APPELLATE TRIBUNAL, AGRA

CAUSE LIST OF DB BENCH FOR 20-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE SUNIL KUMAR SINGH, JUDICIAL MEMBER
AND HON'BLE BRAJESH KUMAR SINGH, ACCOUNTANT MEMBER

IN COURT ROOM 1

HYBRID/VIRTUAL & PHYSICAL MODE

s Appeal Number | Assmt. Year Assessee Name Remarks

1 CO 6/AGR/2025 2017-18 [A] AHMEDULLAH ABDUL MUQIT KHAN

2 ITA 356/AGR/2025 2017-18 (D] AHMEDULLAH ABDUL MUQIT KHAN

3 ITA 396/AGR/2025 2016-17 [A] DEVPAL SINGH

4 ITA 572/AGR/2025 2018 [D] BANKUTRAMANA BULLION AND DIAMOND PVT, LTD.

5 ITA 575/AGR/2025 2013-14 [D] BANKUTRAMANA BULLION AND DIMOND PVT. LTD.

6 ITA 210/AGR/2026 2017-18 [A] RAVI KUMAR JAIN

7 ITA 335/AGR/2026 2022-23 [A] BABITA AGARWAL

8 ITA 346/AGR/2026 2022-23 [D] BABITA AGARWAL

9 ITA 350/AGR/2026 2016-17 [D] SANTOSH K AGARWAL
10 ITA 365/AGR/2026 2021-22 [A] PADAM KUMAR AGARWAL
11 ITA 408/AGR/2026 2020-21 [A] SANTOSH MALIK
12 TTA 431/AGR/2026 2014-15 [A] MURARI LAL AGRAWAL

INCOME TAX APPELLATE TRIBUNAL, AGRA
\5ra
CAUSE LIST OF SMC BENCH FOR 20-AUGUST-2026 (THURSDAY)
BEFORE HON'BLE SUNIL KUMAR SINGH, JUDICIAL MEMBER
AND HON'BLE BRAJESH KUMAR SINGH, ACCOUNTANT MEMBER
IN COURT ROOM 1
HYBRID/VIRTUAL & PHYSICAL MODE

Sri | Appeal Number |Assmt. Year Assessee Name Remarks

1 | TTA346/AGR/2025 2016-17 | [A] DEV PAL SINGH

2 | TTA32AGR/2026 2015-16 | [A] MANJU DEVI

3 | ITA468/AGR/2026 2018-19 | [D] DEEPAK GUPTA

4 | ITA 472/AGR/2026 2017-18 | [A] ABDUR RAQOF KHAN
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CAUSE LIST OF pB BENCH FOR 21-AUGUST-2026 (FRIDAY)

BEFORE HON'BLE SUNIL KUM
AND HON'

IN COURT ROOM 1

AR SINGH, JUDICIAL MEMBER
BLE BRAJESH KUMAR SINGH, ACCOUNTANT MEMBER

1L

HYBRID/VIRTUAL & PHYSICAL MODE

Srl | Appeal Number A:::‘rt' Assessee Name L Remarks |
1 | MA 25/AGR/2026 | 2021-22 |[A] RAKESH KUMAR { j\
2 | MA 26/AGR/2026 | 2022-23 |[A] RAKESH KUMAR L ﬁ\l
3 | MA27/AGR/2026 | 2023-24 |[A] RAKESH KUMAR R
4 | MA 33/AGR/2026 | 2020-21 |[A] KASTURI DEVI

5 | MA 35/AGR/2026 | 2014-15

[A] THE REGIONAL MANAGER STATE BANK OF INDIA
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